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RESERVED

CENTRAL ADVINISTRATIVE TRIBUNAL ALLAHABAD BENCH

illahabad this the Q@™  day of Recondyy - 1994,

Hon'ble Mr., Justice B.C. Saksena, Vice-Chairman
Hon'ble Nr. K. Muthukumar, Administrative Member

| Originel Applicstion no. 83 of 1992,

1 Dilip Kumar,S/o sri Om prakesh, Guarc, Reilway
Guarter no, 511B, Lslitragar, Allshabad.

2. Pradeep Kumar Yadav, S/o sri K.L. Yadav, R/0
367/322, Mohatshimganj, Allehecad.

e o0 ¢ A:vplicant5¢

Counsel for the aApplicant sri sunil Rai

Vers us

l. The Unicn of Indié through the General lManager,
N. Rly. Beroda House, New Delhi.

2a The Divisional Railway Manager, Northern Railway,
Alleghabad.
3 The Senior Civisional Commercial Superintendent

N. Rly Allehabad. '

4, The Senior Divisional berscnnel Officer, N. Rly
Allahabad.

5. The senior Divisional Accounts Officer, N. Kly,
Allshabead.
«+s Respond:nts

Counsel for the Respondentis SIi A.V. srivasteve/F. rathur
sri B.B. Paul.

Alongwith
Original Apclication no. 406 of 1994

1. subhesh Chandrz, S/o Sri Raje Ram, R/o 407, Rejapur,
Distt. Allahabad.

2. aghokgager, °/o R. Prasad, R/o 317, K D.S.A. Ground

VVers us

l. he Union of India through the jeneral Manaer
g- R{y*, 35:0%6 Hcuse, Ngw 5% hi. I )

2. The Divisional Reilway ja@nager, N. Rly Allzhabad.

\
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3. The senior Divisional Comierci 1, Superintendent
N. Rly Allehabed.

t
.»+ Respond=nts

‘ 3. —ortgimal application no. 110 of 1993

ks syed Nizam Hussain, s/o syec Ali Hasan, Afa 29 yrs.
R/o Mohalla Chikteli, P.S. Hugssindbed, P.0.
Japla, District palayum.

!
- Ragubir Sharen Xharwar, s/o sgi S. sunder, A/a 33 Yrs
R/o 877=-4A Shastri Colony, Dis#t Mugalsarai.

d.. Applicents

Mels s .- gy
‘ 7
l. Jnion of Indie, through Genergl Manager, NN, o ly 3
Rai lway Board, Beroda House, New Delri.
2. gagg.Cﬁﬁﬁeﬁgigi.superineendent. N. Kly Barods
< Divisibonal Railway lLlenager, Northern Rai lway

Nawab Yusuf Road, Allahabad.

‘ 4, Seni or D{visinal Commercial Superintendent,
| . N. Rly Nawab Yusuf Road Alishabad.

.+ «. Respondengs
|

| 4, original Applicetion no. 39 of 93

1. Nirazla singh, S/o &, singh, a&//e 30 Yrs, R/p
Ram Basic Vidalaya, Darganj, Allahebad.

2 Tarak lvath Fandey, s/o B.D. ﬁandey, A/e 30 Yes.
R/o Village Kewalpur, Post Beri-visa, District
varanasi. .

3. Kamla Kant shukla, S/o P.N. Shukla, R/o Rem Besic
vidyalaye, Darazanj, ~llechabad.

4, aAmar Bath, S/o Mangru, R/o R?m Basic Vidyalaye
Daraganj, Allahabed.

5  gushil Kumar Tripathi, S/o KiS. Tripathi, R/ 0
viliage Laxshagrah, Post Lak#hagarh ( Handia),
Distt. Allahabaa.

B shyam Shanker shukla, s/o sri k.S. Shukla, R/0
w Vaishno Ashram Ram Basic vidyalaya, Daraganj Distt.
Allahabado “

i : L “pL/llcan‘tS.

Hersus |

| 1. Union of India thrcagh Sener 1 Manager Northemn

i Railway s Baroda House, New Belhi.

\Qz,é\/ -3




3.

4.

/13 /]

Chief Commercial Superintendert, Northern kailway
Baroda House, New Delhi,

Divisioral Railway Maneger, N. Rly, Allahabed.

Senior Divisional Commercial Supreingendent
N. nly Allahabad. %

.. . nespondents i

~

Criginal Application no, 38 of 1993 |

Fezal Karim, ~/o Mchd. Kadim, R/o Vvillage Chakiya, z
House no. 104/24]1 Rpost Office G.P.O. Distt Allahabad.

Ajay Kashyap, S/o P.S. Keshyap, R/o 63 J.K. Fourth
Avenue, Reilway Colony smith road, Allehsbad.

.+s APbplicants

Versus

e e

Jnion of India, through General Manacer, Northern
Railway, Kailway Board Baroda House N. Delhi.

Chief Commercial Superintendent, N. Rly Barods }

Howse, New Delhi, = SSEw e

Divisional Railway Manager, Ncrthern kailway
Allahacad.

Senior Divisional Commercial Superintendent.
Northern Reilway Nawab Yusuf Road Allahebad,

.... Respondents.

Criginal Apwlication no, 32 cf 1993

Qamrul Hesan, Af/a 29 Yre Sf/o Lete Sri S.N. Hasan,
R/c¢ 121Dariyabad, Jogighat, Allshatad.

e.. Appliceb

\Versus

snicn of India through Genral Kanager N. Rly, Rly !
BoaBd Baroda House New Delhi.

Chief Commercial Superintendent, N. Rly Baroda,

House, Nev Delhi,
S al
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2.

Division
Nawab Yu

Senior D
Northern

Jdriginal

Vinod Ku
Lahie Ma

Otiginal

Union of India 1
> New Delhi, ==

i ARy,

al Kailway Manager, N
suf Road, Allahabad.,

ivisional Commercial
naillway Allshabad,

lorthern Railway,

Superintendent,

«+s++ Respongents

mar Sherms, ~/o Shri
rg, Allahabad.

Weksuss oo -

isional Railway Fansge

Shyam Norain Singh, 5/0 R.N.

Jemauli,

Ravindra

Tripethd s/o sri s.

Vill, Dherampur Ghurwa, Tehsi

Ram Bharat, $/o sirdhari Lal,

Mau Aime

Union of

Distt. Allshatacd.

Versus

India, through Secre

Refi Marg, New Delhi.

General \

anager, Northern Rai

(Beroda Houg) New Delhi.

ral Menager N. Rly Baroda House, New Delh: .

Distt. Baksur, Bihar,

A pplication no. 17#2 cf 1992

5

Chsbi Lal, K/o 17/a

¥

L

Arplicant

. + e+ Respondents

| -

Apvlication no, 1534_of 199?

Fingh, R/o Will & Post

Tripathi, Rfo
~Phoolpur aAllahabad,

ﬁ'

| R/o Deogelpur, Post

«ss Appligent

tary Railw:y Board,

lvay, Reilway Bhowan

\\?mév ]

f, N Rly AlTEEbEE: 77 ==
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C
v U il
3 Chief Commercial Superintendent. N. iily ReilBhewan 8
(Barodas House) New De lhi,
4, Divisional Railway Manager, Northern Railway,
D.R.M. Office Nawab vYusuf rRoad, Allehabad.
8. senior Divisional Commercial Superintendent, N. Rly
D.R.M. Office, Allzhabad.
... Respondents
9. Original Applicetion no.352 of 1992
& .
ot : 1. Rajendra Prasad Pandey, S/o Sri S.p. Pandey,
R/o Vill Nanhcopur, P.O. Pahara, Distt. Mirzapur = i}
T |

W A

Lipmeni Versus = -
s e The Jnion of india through seneral Manager, N, uly :
& : ;fi?4?§€WfDelhiv»m~'~~4 s el _ s
%) 5. The Divisional Railway Hanager, N. rly Allahabad.

3
'_]:
?é" 3. Senior Divisicnal Commercial Supdt.ﬂN.~%lijRM175a5$
i iR b e
j:; - AR T e
3 +eees Respondents = = F
10, Original applicetion no. 450 of 1994.
¢ ) Rajendra Kumar, S/o Sri F.N. Jaisawal, R/o 22%
Gandhi Nagar, Mutthigenj, Distt. allahebead.
5. Remesh Chand, S/o Sri Late Hari Lal, R/o 19/216
Luker Gcnj, Distt. Allaabed.
Jow o Applicants i
Versus E
|
1, The Jnion of India through the General Manazer |
N. Rly 2aroda House, New Delhi, |
|
24 Divisional Reilway Manager, N. Rly Alléhabad. |
3. S¢nior Divisional Commervial Superintendent,
\
Qe - €
|




cudadtil __if LR

"N. Rly, Allehabad.

3.

4,

12,
1.

Tl '3
«ee Responder:ts

Criginal Application no. 400 of 1994

Ram Nirenjan Singh, Afa 38 ¥rs, 8/c sri R.N. Singh
R/o 183=alopibagh, Allzhebad.,

Km. Shashi Srivastavae, A/A4 26 Yrs, D/o sri V.N.
Srivastava, R/o 1 Dhinghwas |[Khothi, Alopibagh,
Allaha&ad. :

Cinesh Kumsr, A/e 32 Yrs, S/o sri G.S. lel srivasteve
/o Village & Post sindhore, Disti. Mirzapur,

w
e vl | App licEnte N

Jnion Qf india, through General jianag-r, Northern
Rai lway, Reilway Board, Rarode House. N. Delhi

Chief
‘"ew De

ersonnel Officer, N.|Rly, Barode House.

hi.

Divisional Reilway Manaver,| Northern Railway, Nawab
Yusuf Toad, Allahabad. .

Senior

Divisional Commer ciaP Superintendent ‘
N. Rly

Allahabad,

L Respondents .

Original Application no, 399 of 1994

Kadir Ahméd, S/o sri Abdul Lhafoor Khen, Af/@ 30 Yrs
R/o 182/K/1, A.D.A Coleny Rjroopur Allzhabad.

Brijesh prasad, s/o Sri Narpin Prssad, Afe 26 Yrs,
/o 93=vatiysra Koadm alopibsgh A Llanabad.

Kemlesh singh, /o sri R.m Bali singh, afe 37 Yrs,
R/c 129 Alopibagh, Allehabad. _

Rajesh Kumar, $/o Narain Priesad, a/a 28 ¥Yrs, R/o
544 Colonelganj, Aallahabead.

Arun Kant Srivasave, S/ sri M.P. Srivasteva,
aje 37 Yrs R/o Azad Sguare,| ii.mbagh, Allahsbac.

Km. Vibha sarswat, D/o S.hK. scrswat, afa 32 Yrs
R/o0 133-BC, Leader Road, Railway Colony Allshabad.

Km. Abhe Sarswat, D/o S.K. |Sarswatl, ajfa 27 Yrs

A A -7
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r/o 133-5C, Lead Road, Rai lway Colony, Allahabad.
Se Ravi Shenksr Srivaétava, s/o Sri Prem KumeT,
A/a 26 Yrs, R/ 130-C/51-L Rajroop=pur,

Allchgbead.
e.. Applicents

-

Vier sus

l,. Jnion of 1ndia through General ManegeI, N. rly,
Railway Board, Baroda House, New Delhi.

2. Chief personnel Officer, N. Rly Baroda House,
ivew Delhi,

3. Divisional Railway lienacer, N Rly, A llehabad. -~

4, senior Divisionsl Commerciel superintendent, N. Rly
inawab Yusuf Road, Allanabad.

eess Respondents

13. Criginel Application no. 397 of 1934

1. Ppiyush Kumer Dwivedi S/o K.K. Dwivedi, Afe 29 Yrs
R/050-A Madhwepur Allehabad.

2. Remesh saran S/s Hari Shcnker Lal, A /@ 34 Yrs
R/o C-27/273=3, Indien Przss Colony Jagatoanj,
varanssi.

34 Re jeev Kumar Srivastave, S/o P.M. lel, a/e 30 Yrs
R/0 CK=63/209-4 Choti Piyarie Distirict, Veremasi

4, Amulya Kumar Gupte, s/c sri N.K. Gupte, a/a 30 Yrs
K/o 17& purana Ketra, Allehebed.

S Surendra Kumar S/o K. Lal a/e 30 Yrs, R/o Vill. &
Post Halimpur, Distt. Veranasi.

55 Rakesh Beheii srivastave, 5/o K.B. Srivestcva,
Ala 26 Yrs, Rfo 12 Ghas-Ki-Satti, Khuladbad,
Allshabad.

1% Priya Kant Srive:ztava, sfo sri A.M. ial, a/a 53 Yrs

R/o $=1/64-2G Chupe-pur, Distt. Varanasi.

8. Fraveen Kumer 3/o Sri © .prakaesh, s/a 28 Yrs R/o shiv

3/13=K-8, Nawalpur Colony, ieerapul Basehiee,
Varanasi,

ees Applicants

Versus \\
Qo

¥

s
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FAN8. [/

Xs Union cof India, through Generall Manager, N. Rly, :
Reilway Board, Berods House. New e lhi. il

#48 Chief Fersonnel Officer, Northern Reilway, Berods
HOuse, New Delhi, r

e Divisionel Railway Manager, Northern Railway, Nawsb
Yusuf Road, Allahabad. F

4. senior Divisional Commerciel Superintendent !.. Rly
Newab Yusuf Road, Allahabad.

+ . » Respondenss,

14, QOriginsl A pplicatior no. 1702|of G2 t

|
. Rejendra Prasad , Afa 24 Yrs, $/o Sri Rej Babadur !
singh, R/o Vill Khapsti, post napatia, Distt
Allahstad, ‘

! | ‘
2. Dharam pPal singh, aAfe 32 Yrs, 3/o L.R. singh, R/o
Vill., Ghambir Singh pur (Sawzeznm) P.O. Aureai ,

- Distt., Varanasi,

3. Mahesh Prasad, Afa 35 Yrs, S/o,lsri Remji Prasad !

R/o iohells | arsurampur, Post ughalsarai, Pistt
Varcenasi. :

@@ Vill Chandhasi (Khuswaha Besdi) Post Chandhesi,

4, Munna Lcl, A/a 29 Yrs, s/c sriJCheddi Rém R/0
Mugalseria. Distt. Varanasi., |

d. . Applicants ‘

Versus

1. Union of India, through Generaq Manager, N. Rly
Baroda House, New Delhi.

2. Chief Commercial,Superintendenth N. Rly, Baroda
House, New Delhi.

3. Divisional Reilway Manager, N. Ply Mawab Yusuf Road,
Allahcbad.

4, Senicor Divisional Commercial Superintendent, DRM
Office, Allahabud,

.+ liespondents

15, Original A pplication no. 1227 bf 1993

% Lal Bahadur, s/o sri Jhanra, A/i 28 Yrs, R/o will

\
{en . 9
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Shawarohi, F.0. sindhaur, Distt. Mirzapur

2.

e

.4‘

16.
1.

Kishorilal, s/o Jhanne, Afa 32'Y1s R/o Vill. Bhawaroh:

p.0. 3indhaur, District Mirzapur.

Lorilel, s/o Jhanna, Afe 30 YIs, K/o Vill Bhewsrchi,
P.0. sSindhasur, Distt. Mirza ur.

Dinesh-prased, /0 sri Shvnetn Prasad, A f& 32 ¥rs

R/o Vill & B.O. bareini, Distt. Mirza ur

Kam Subhag, 3/0 Sri D. singh, A /& 27 Yrs, R/o
vill Murahuan, P.O. shikargenj Distt. varanasi.

sunil Kumer, S/o sri Bansni Lel a/a 31 Yeras
r/o B.P. 285 Revi Nager Golony, Neer Keil Meair
vughalsarei, ‘arenasi.

... Apulicants.

Ver sus

Jnion of India through General Manager, N. Kly reil-

way Board Baroga House., New Delhi

Chief personnel Officer, N. Rly Baroda House, Ncw
pelhi.

Divisional Ruilway ldencer, Northern Réi lway,
Nawap Yusuf Road, A llahabed.

senior Divisional Commercial Superintendent
.. Rly, Navao Yusuf Road, Allahagbad.,

s+ . Respondents

original Appliceticn no, 873 of 1993

santosh Kumer Dwivedi, s/o Late Sri R.M. Dwivedi
k/c Vill & Post sindthora, District iilrzepur

Randhir singh, $/o S.N. singh, r/o Vvill sultanpur,
P.0O. Makhmep ur Disti. llau.

virendra singh, s/osri S. singh , r/o vill Rampur
post RampurDhamave Ditt, Allehsbad.

Jitencra Béhadur singh, s/o sri A.Singh, r/o
vill and Fost Rampur Dhamava, Bistt. Alle habad.

Ran Vijai singh, s/o B.R, Singh, r/o vill & post
Aempur Dhamava, Bistt Allahabad.

vinay Kuntar singh,s/o sii lighesh singh a/a 22 Years
r/o vill ¢ post Rempur, Dhemava, Distt. Allahabead.

Bodha singh, s/o s:i R. Bahadur, r/o vill chadpur,
\
Qvéh/ ol

S S e b S S A




/hRae M
post Bhiteura, Distt. Fetehpur.

8, | nam Kripal singh s/o sri A . Bingh, R/o Vill Sahimeyu,
post Bhitgure, Distt. Fatehpur.

Lo ]

9.  Kunwar Rajendra singh, S/c sri J.B. Singh, #&/o
Badi “adTrl, Fost slsman, Disftt. Allahabad.

10, Raghvendra Pratay slngh, s/o Bri V.singh rfo vill
Churiyani, posi churiyeni Disftt. Fetehpur.

lle (S Mismra. S/0 ReS. Mishra, r/o vill Jathi Post
Mahidcinpur, Distt. Allehebad.

12. Hardwer, s/o Rem 3ingh, r/o vill and Post Kauniéa
Distti. Azamgarh.

13. Ajei Kumer srivastava, s/o sri (Late) Saheb L&l
Srivastave, rfo Vill £ post sln,dthora, pitt. ’
Mirxa;.ur, g i

l4, Anent rathak, s/o S.N. PathaPP r/o B=24 G.T.E.
Karelli Allehebad,

15. Kunwar surendra sinah, S/o J.B. Singh r/o Vill
Beli Madari, post Siswan, Distt Allahabad.

Y [ SO VRS S

16, Ramesh singh, sf/o M. singh, rVo vill and post Rampur |
Dhamava, Distt A :lahebad.

17.  S.K. Gupta, S/o K.L. Gupta, r/o 4 HB/107 G.nga “agar
Colony Varanasi,

n, r/o 537-A Shanshyam

*o

& |

r
l £

..+ | Applicafits ‘l f

18, Hishgmuddin, S/o0 sri sahauddi
Nagar Colony Allahcbad.

Vers us

le Jnion of India, through Jeneﬁgl Manager, N. Rly
Reilw ay Bcard, Baroda Houseg N. Delhi.

2, Chief rersonmpel Ofiicer, roru‘ern Rai lway, Bsrode
House, New Delhi,

i Divisicnal Railwey jien.gerx, Nortnern Railway,
Nawab Yusuf Road, Allehabad.

4, Senior Divisionel Commerciel |Superintendent,
Noethern Railway Allahebad., |

..+ Respondents

| ;

¥ s o e, A | .
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Oe

1.

l.

1.

(\)

original A pplicetion no. 779 of 1993

b /o0 sri H. 1al, r/c New lasker

purana Baihrane, Allahebac.

iahes h Kumal,

Applicents

Versus

The wnion of

northern Railway, Bsrods House, New Delhi.

The pivisional Rai lway
allehebac.

Manager,

Line,

{ndia through the General Nenasger,

Northern Ralilway

Tre Scnior pivisional Commercial Superintendent

northern Reilvay 4Allconabad.

The senior pivisional perscnal Officer,
Allehabad.

The Senier pivisional Accounts Officer,

Ccriginsl apvlication no.746 of 1993

gamarnath singh s/o salik Ram g/o vill
P.C. yugalsarail Distt Mugalsarai.

Om prekast Sharma,
afa r/o vill parshurampur (sikatia) P.0O.
Mugalsarai, pistt ,Mugalasria.

Applicents

Ver sus

N. Riy
N. Rly allahal

Respondents

Kureh=Khurd,

s/o Late sri puttoo Lal Sharme

Union of 1ndia, through General Manager N. gly

Railway Board, Barodse House. ‘‘ew Delhi

Ghief personnel Officer, N. Rly Barode House
N. Delhi.
pivisional 5.ilway Manager N. Rly Allshabad.
Senior pDivisional
Allchabad.

commercial superintendent,

Original Application no. 530 of 1993
zamesh Chandre, g/o sri k.
Umarganl P.Se. Raipur, Tehsi
Jaunpur.

~herap,r/o vill
mtachlishahr, Dis

\
Qo

Ne

Respondents

trick

o",l

v

Rly




o
-

Satya pr
Rempur S
Distt.

J
Jamuna p
Tehsil p
Sri Ram
vill Beh
Tehsil p

Uma Shan
F.0O. Rai

Laxmen S
Khurd, p
Distt P
Gir je sh
rflc vill
Disst. J

Ra jendra
P.0O. Rail

Amrit Lal

Raipur,

Hira *al
Raipur,

Union of
Rai 1way

Chief Pe
House, IV

i

Divigion
Racd Alls:

Senipr Di
Allzhaca

Criginal

Shiv| She
1ost | Gau

Heri Sha

post Rampur,

Fam Baha
Bazar, P
Pratapos

rasad, s/o0 Srinsth r

ingh, S/o sri Murali, r/o

¥/ a1/

akash, s/o adhya, &/4 30 yrs r/s vill

awai, P.0O. Rejupur, Tehsil Mechlishahr
aunpur,

o Gopalpur, p.c. Rampur
atii, Distt pratapgarh.

| a/a\29 yrs r/o

en Misirp ur,

h.

-

31 r/p vill Banbirpur
jbr Distt Jaunpur.

singh s/o sri Murali
daul Khurd, P.0O. Sur
attii Distt. Pratapge

ker, S/o sri Chote L
pur, Tehsil Machlish

vill Behdaul
«0, Surwan misirpur, |Tehsil patti
ragpgarh.

ankar, S/o sri Chho “e Lel A /a 31 yrs \
Vanbirpur, P.O. Da¢gur, Tehsil Machlishahr

aunpur,

» S/o sri nath rgc villumarqanj P.O.
Teksil Machlishahr District Jeunpur.

ILal,
hr, Bi

r/cdmargan;
Bistt Jaunpur,

Prasad, S/o sri Ram
pur, Tehsil Machlish

» Spo Sri Ram heth, n/o vill Umarganj, P.O.
Tehsil Machl¢shahr, lett. Jaunpur,

eee Apnlicangs

Versus

Indie through Generdl Manager, Nor‘ther’
Railway Board, Barodsg House, New Delhi,

rsonnel Officer, Northern Railway, Barods
ew Delhi,

a8l Ra¢lwa/ Vanager, N. Rly Naewab Yusuf
"lct el

d.

e s heSbOn/ ntS

Application no., 479 |of 1993

nker, S/o Rem Lakhon, r/o vill Behdaul Khurd

ra Distt. Fragpgerh |

nker, S/o sri Chottey
Distt Jaunpur,

|
Mchan L& l,
Te

rfo Purani Bardehi
hsil patti, Distt.

dur, S/o0 sri
ost jlukundasaganj,
rh.

Lal, r/o vill Bamvirpur




-}

ot e e e

10,

4,

29.
1.

1] el
Ram Ashrey, s/o sri Ram adhar, r/o village gukhen
Misirpur, Post suvanea, Tehsil Patti. pitt pratapgarh.

vibha Shenkel, g/o sri Ghettey 151 rfo vill
panvee ITpul, pPost R-Mpur Distt Jaunpal.

Rem Khelewan, /o sri kandhai. r/o vill Sawai Rampur
post serai Bika, Distt. Jaunpul.

pam Dahadurl, s/o sri Rum Abhi lesh, r/p vill
pue Kharagrai, post Suvnasa, Distt. pratapgarh.

Ramshcnkel, g/o sri Chottey Lal, I/° CanveeIrpul,
post Rampur Distt. -8uUNHUL.

Lzlji, Spo sTri natapher, p/o vill Neerpul, post
Madhupul, pistt. Jaunpul.

shesh Nath, s/o sri Mats garan , r/p vill & Ppost )
5ileudhi, Distt. ratagarh.

.on Ap.licent

yersus

Jnicn of India through General lienegel, N. hly Railwe)
Board Barode House, New Delhi.

Chief perosnnal Of ficer, Northern Raii@ay, Barode ﬂ
Hous e, New pelhi. .

pivisional Rai lvay, Menagel, Northern Rai lway
Allahebads

senicr pivisional commercisl superintendent
Northern Railway A llahabad.

oo Respendents

nriginel Apilicaetien no. .416 of 1993

Kishen singh, s/o sri Ram Nagina Sinzh r/o
Uoyard Colony Qr. NO. 702=C, vugalsaral, Distt.
yaranasi.

ramesh, §/0© sri Ramji r/o vill & pP.0. .Farshuramp ul
sibtian post ugd Isarel, Distt. varenasi.

As hok Kumar pandey, S/0© sri Balmiky Fandey r/o
sibtien, parshurampur, P.0O. Mugalserai, Alinaoer
Distte. V. renasi.

prem Kumar Srivastave, 5/0 sri S.hi. grivastave,
r/o Loco Colony QT no. 128-K Mugalsaral Distt
yvarenasi. :

pilip Kumar sinha, s/o sri Deep Nzrain Lal;
R/o Hanur Colony Gr. no. 694-A iiugalsarai, Distt.
Veranesi.

\\... Applicants

W <




1.

/] 14 /]

Versus

Union of India through General Manéger, N. Rly

Reilvay Board, Baroda House,

NeW DT' lhio

Chief Personnel Officer, Northern Railway, Baroda

House, New Delhi,

Divisional Rai lway Manauer, I
Allahahad,

lorthern Railway

Seror Divisional Commercial Superintendent, Northern

Reilway, Nawab Yusuf Road, Al

Criginal Application no. 1008
Santosh Kumar s/o sri B.G. sh
colony alisarh,

l1ahsabad.

«++ hespondents

of 1992

grma, r/o 146=4 Loco

Divisional Railway Manager, Nj

Vers us |

Union of

Beroda House, New Delhi, |

Senior Divisional Commercial
Allahabad, :

uriginel A pplication no, 1303V92

sushi 2
60 Bhendari sttion Rd. Jeunpur|,

Sul, Jyoti Saxena, W/ o Sri K,
Badha Gheuraha, Konpur, |

Vers us
Jnion of lndia throuoh General
Barods House, New Dolhi.

The Divisional Railwey Meneoer,

\

> ” B o B i S

Applicant

India through the jereral MenZger, N. Rly

Rly Allsnhabad,

il

uperintendent, N, kiy

Respondents

Kunar Pandey, s/co Pt.ﬁ.f, Pandey, ii/o

Sexena, 99/303, sisamau

.-\pp l.l Cc :n'tS .

Marager, N, Rly

Northern Railway

AN &

|
A




P

1.

w

2&

i e L

Allehebad. g

The sinicr 2ivisional Commerciel Supdt. N. Rly
DRM Office. Allahabad.

.+ Respondents

Original Application no. 1715/92
Indu prabha rander, v/o sri B.N. Pandey, r/o
94/1A Galle Bazer TllhaIOan. Allahabac,

smt, ;‘adhuri Misra, wfo Sri O.p Mishra, r/o ‘
62, Bhandaxl Stahon Road, Jaunpur, '

o e o Appllcén't

Vers us } |
Union of India through General Manager, N. Rly I
Borada House, New Delhi. ,
Divisional Railway Manager, N. LKly A llchebad. |

Senior Divisional Commercial Supdt. N. Rly DRV ]
Office , Allehebacd.

.++ Respondents

Original Applicetion no, 133/93

Kripa Shenkar, S/o sri V. Nabh, Vill peta=ka-pura
F.O. Rem Nagar, Pistt. Allahabad '

Jmes h Chandra, S/o Sri s. Prasad, R/o Vill Tikari
P.O. Bhemni Hitar, Distt. Allehanead,

ooe TARDAS SIS

\'ersus

Jnion of indie through General Menager N. hly ;
Baroda House., New Delhi. ‘

Divisional Railway }anager, N. Rly, Allabebad

S5r. Divisional Commercial Superintendent, N. Rly
DRV Office ,—\.anhaba).

R s

i

!

f

e

P h '

\\ «++ Respondents ;




e ST

2%.

l.

2%
l.

Se

' pivisiornal Railway Manager, N Rly, allahabac. "

L/ 6 o)

!
!
|

|

|
|

|
Original Apwlication no. 514/93
gri Krish%a hand Pathek, s/o sri T. Pathak, r/o
vill. Ama%n, p.0. Sahibganj, Distt. Varenasi
Subit De, S/0 S.K. De, r/o Uma Kutir, station
Road, Jeunpur, i

... ADplicant

Versus

Urion of 1ndie through seneral Manager N. RI1y
naroda House, New Delhi. -

sr, Divisicnal superintendent Commercial N. Rly
DRI Office, Allahabad.

..+ RespoOndents

Originel Applicaion no. 777/93

satya prakash Mishra, s/o sri| R.S. Kishra, R/0
A/3, 176 Krishna Nagsr, Keedganj, Allahabad.

«e. Applicont

> 4
Versus W

Jnion Of India through General janager, N. R1ly

Baroda House New Delhi.
The Divisional Ra&ilway Manager, N. Rly A llehabad.

gr.pivicional Commercial smperintendent , N. Rly
DRM Off{ice Allehabad.

.ss Resj,oOndents

Originel A pplicaion no. 481/93

Sheshi $umar mishre, S/o R.A. Mishré, r/o Vill .
Ghatwa Fost “archana, P.S. Harchana, Distt Allahigbad. |
Present Address 134- Tula R4m Bagh A llahabad,
Rajendrb prasad Mghsra, s/o|sri D.P. Mis hra
vill Kasidahan, Post Nethelpur , Dilstt. Varanasi

ingh, s/o sri S.p. siroh, Bfo villg and P.O.
hc:x“;jar Bhojpur, F.Se. antoo, Distt., Pratepgarn.

ANCop S
it

| F . L

‘ . ool L App lic@ts
| \
| .

Versus R - 1




28.
£

20.
1.

VE R

Jnion of 1ndia through General !Meneger, N..Rily
Barcde House, New Delhi.

nivisicnal Rallway Manager, . Rly Allahsbad.

=

senior Divisinal commercial Superintendent N. Rly

Vgllahabad.

genior pDivisional personnal Officer, lorthemn
Railway Allahabad.

Senior nivisional Accounts Officer N. RLy
Allahabead.

... Respcndents

Original Application no. 1028/93

Rajesh Kumar Tripathi, S/0 Sri R. Tripathi
R/o 354/7/1s jayantipur, Dhumapgang Allahebad.

... Applicant

\Je TS US

Jnion of 1ndis through seneral Menagel N. Lly
naroda House, N pelhi. ;

pivisional Rai lway iianeger, N. Rly Allahcbad.

senior Divisional Commercial Maneger, N. Rly
DRM. Office Allehabad.

... Respondents

Original Application no. 1243 /93
shiv prakash Dubey, s/o S.D. pwivedi, r/o Vill.
Mawapura (Kakraha) P.O. Fatehpur, Distt. lau.

... Applicant

Versus

Union of India through General Msnager N. aly
Baroda House. New De lhi.

pivisional Railway ManageIr, N. Rly Allahabad.

genior pivisional comuercial Manager, N. Rly
Allahabad.
\\ ... Respondents

Qm}v' ... 18

|




TeR" | 3

3§. Originel ALplication no. 1362/92

l.  Pawen Kumer Pandey, s/o Sri S.S. Pandey, Rf/o 161/5
A, Azad Nagar, South Malaka, Allehabad.

2. Arun Kumer Singh, S/o Late sri |Ramkant Singh, R/o
Vill./pP.O. Kaju, Allahabad.

d++ Apolicant

Versus

8., Union of India through Generdl ilanager N. Rly
Barods House. New Pelhi.

& Divisional R&ilway Meneger, N. |Rly Allzhabad. b

8. Sr, .Divisional Commercisl, Superintendent N. Rly
A llahabad.

«.+ Respondents

32. Original Application noc, 1511/92

Suresh Kum r Srivasgava, S/o Sri R.H.L. Srivastava
r/o 36A/60, Judhwal, Tilharganj Alldhabad.

{«e. Applicant

Vers us ’

1. The Union of India through General Menage , . Rly
Baroda House. New Delhi,

N
°

Divisional Railway Nenager, N. |Rly Allé ¢ pog.

(0%

. sréiDivisiohal Gommercial Supdt. N. KRly 7 ymu Office
Allahabd. | !

de ¢ NES OC ndprlts

32. Original application nc. 1609/92

l. Sharda Babu, S/o Ghassit Lal, B/o )
Alisghabag.

65, Nakhas Kona,

2 Asrar aphmad, S/o Sri Abrar Ahmd i, r/o 553 attarsuiya,

Allehabad.

‘s e e Apf; 411 cant

Versus \\

- 19




1.

2e
3.

| o w
.
t

/19 /]
Union of l1ndia though General Manager M. Rly
Allahabad.
Divisional Failway ienager, M. kly Allehebad,

Sr. Divisional Ccmmercial Supdt. N. Rly A llahabad.

.+« Respondents

Criginal application no. 1628/92

Vi jai Kumar Sinha, S/o sri D.N. lel, r/o Hapar
Coleny Cr. no. 694-A liughalsarai,

sunil Kumer Sinha, s/o sri V.N, Lal, R/o Qr. no.
603=R Hapur Colony Mugalsarai,

Narayan Dutt Dubey, S/o Late sri K.D, Dubey, r/o
131=3H, First Avenue, Reilway Colony, smith Ro&ad
Allangbad.

oo+ Applicents

Versus
Union of Indig, throcugh General Manager, N. Rly
Barode House. New D=1lhi.

Chief Commerciel sSuperintendent, N. Rly Baroda House
New Delhi, i ,

Divisional Railvey Remanger, N. Rly allehabed.

sr, Divisional Commercial Supdt. N. Rly Allchabad,

.+« Respcndents

Original Application no. 1663/92

mithlesh Kumar M:.shre, S/o Sri H,R. Mishra
r/p 41-C Beghambari Koed, Tilek Negar, Allahsbad.

sharad Dhyani, /o Late sri G.P. Dhayeni, r/c
c/o G.P. Dhayani, Prayag Sengit semiti, 12-C Kamle
Nohru Road, Allehabad.

Ramji Verma, S/o Sri K,N. Verms r/o House no,
Y ~ I 2 - 4 - ) o . . g i
173/B kailwsy Colony no, 1 Subedarganj, Allshabac.

. e 0 ,"ppli Cal"lts

' X
“IIIII...E-‘ y .. Q&bi’ P Be M




i ooy .

Versus

. 1P union of Indie througn general Manager, N. nily
Baroda HYuse, hew Delhi.

2. chief Commercial superintendent, N. Rly Barode
House New Belhi,

5. Dpivisional Railwsy Maneger K. Rly allahabad.|
Rly allahabad.

4, sr., Divisionel Commercial Supdt. N.
|
|

~espondenis.

L B

|
|
36, COriginal 4pplicetion no. 1771392

| vinod Kumr S/o Sri R.Y. ham, r/o C 757, GTB Nagar
nsreli Allehabad.

2. - Virendra Kumar, s/o Sri. R.S. Ram R/o 23/BJ76/G/
1003, allepur, Allahabad.

srivasteve

3l Bl : b forar e 4517
5anjay Kumar Srivastova, 5/0 §:i R.F. ]
4AllahaBad.

r/ogmoa/b,q, Chzkia, P.O. GTB|Neger,

!

|

b
I i on o

Vers us
i
f indie through General Mandner, N. Rly ‘
New Del

he Divi%ional Railway Menagelr, N. Rly Allahabad.
\
|

N
°
-

i% Bivisional Comml. Supdt. Northern Failway
2 Offi‘e Allchabad. \

1w

Kespond=ants

e o0

3%, Original A pplicetion no. 1821/92

1.  sudhir Kumer /spo sri rridayg Neregin south of Janis
Road, New Yar, Distt. patna, |Fresent Address.
101 Anaqd Bagh 0ld Baiharanc Allehcbad.

ces Applicent

A

Vers us
.2_'




ie

2.
3.
. 4.

Oe

Tl A

gnion of 1ndié through Gneral jianager, N. Rly
pgroda House. New Delhi,

nivisioral Railway Maneger, N.R1ly Allahebad,

sr. Divisioral commercisl Supdisie ~ly Allehabed.
r, Divisicnal personnal Officer N. Rly allahsbad.
sr. pivisional Accounts Officer, N. Ry Allahabed.

. .. Respondents

38, Original applicztion no. 1822/92

1.

l..

arun Kumer, S/o sri G.F. srivastava, r/o 101,
Olc bainarena Allehebed

... Applicant

\Vers us

inicn of Indie through iho General Manager, N. Rly
Barode House. Allehaoac.

nivisicnal Rai lway lianager, N. Rly Allehabed.

sr., Dvisional Commercial Supdt. N. ply. allahaped.

spe. Divisional personnal Officer, N. ~ly Allehabead.

sr. Divisional Accounts Officer, N Rly Allshebad.

.. Respondents

Original Appliceion no. 1825/92

virendra Pretap singh, s/o R. singh, R/o vturéhen,
post Shikargani, Distt. Varanasi.

virendre Bahadur sinch, 3/0 S1i R.B. singh, R/©
vill prempur, Post Chakie, Distt. varenasi.

ohan prasad, S/o sri laljl, R/o Vvill murahen, post
Shikerganj, Bistt. varenasi.

Brij Raj Yadev, S/o Sri B.H. Yadav, R/o Vill
Murehon, Post shikarganj, Distt. Veranasi,

Krishne Mnrari, singh, 5/o sri Re Muret, r/o
vill yure han, post ghikarganj, Bistt. Varenasi.

surendra . retep singh, s/o Sri R.B. singh, R/o Vil:
prem, urbPost chakia, Distt. Varancsi.

N
QKC\’ > i

sty

|
R L]




.~

R S ®

Vers us

) 1P Jnion cf 1Indie through Generall aneger, N. Rly
Baroda House New Delhi.

}

24 ~hief Commercial superintenderjt, I. Rly Barode
House New Delhi.

3. nivisional Rallwey lanager, Nd Rly Allehebe@. =T

4, sr. Divisioral Commercial superintencent ,
N. Rly, Allehabad.

... Responocents

&
4p. Originsl Application no. 1231L92 :

VI Alok Kumar,.Sinhe, c/oisri .M. Sinhs, r/o W33;
0ld Bairehena, Allahabads

24 'iﬁiéi,sxivastave, s/o Sri-Om Praekesh, r/o 36/51
: ,niééiaﬁﬂéﬁéa Phawapur, Himmatgang, A llahabads -

I e

s e RAdilicalEtss

Vers us \
\

1. | Union of lndia throughjenera}EJanc;er, N. R1ly
garoda House, New D lhi.

2 Divisional Rai lway Maneger, lk‘, Rly allahebea. '.'
Se sr. Divisional Commercial Su#dt. N. Rly A llahabad.

| soo Responde nts

|
4i. Original Applicetion no. 333/92
1 ghwetank Verma, ~/0 3ri B.P Verms, r/o 25, Ghes ki

gatti, Khuldabad. Allahaba

+ ApPP licant

\
f 1nida through GenoTal Manaaer N. kly
Ral

Versus
big Union ¢
naroda iHouse, New Delhi,
2, General janager, N. Rly, Rajlway Bhawan (Barode

’
at ;i 1 g
liouse)y Now Deinl,

[H ~ Yo o

o I
e B T Tam—. ;m



(&l

49
1.

43.
Lo

~~The Union of Inida thIOJgh General lv.:anager, k. nly
'”Bafoda House, New Dol ; : =T

Sr. D1v151onul uommorc1al aonaoe‘”, N. Rly A ldhaOdd

i 28011

chief Commercial Supdt. N. Rly, Rail Bhawen,
Baroda House, New Delhi.

Divisional Reilway Mena.er, N. Rly, DRM Cffice
Allshabad. :

Ssr. Divisional Commercial Supdt. N. hly, Allahabacd.

... nespondents

Criginal Apclicatiorn no, 643/94

shiv Dayal pandey, ¢/o Late sri Pt. Krishen Pendey
r/o Block no.,27/10, Labour Colony, Neini Allehabad.

«a s Applicant

Versus

..+ Kepsondents

Original Applicetion no. 61/94

santosh Kumsr Sinha, s/o L.J. Sinha, a/a 32 Yrs.
r/o Vill Kanharpur, P.J. Khardan, Distt. varanasi.

... Applicant

Versus

Union of lndia through 3Zeneral lienager, N. ’ly,
Baroda House, New Delhi.

Chief Commercial Supdt. N. rly Beroda House,

Divisional Railway Menager, N. Rly, Allshectad.

gr. Divisional Commercial Supdt. DRM Office
Allehabad,.

.+. Respondents

\




1 i

B gt
o C———

wikedian, ||

??."“““hanéa xcﬁikarl,:siiésrl n‘J AAdhaKdrl, r]o

1. 28

4% Jriginal Applicetion ne, 394/93

k. Anend Si

!
ngh, $/o Sri s.L., singh, rfo 524~R, Traffic
Colony 4ll

2. Réj Kumer Singh, S/ Sri 1. Dayel singh, rfo 5=
MesG. Merg, Allahabad.
3 Je@i Prakash Singh, §/c sri wJD. Bingh, rfolf S R.GL

.—“Ag' Allahcbad. ‘
4, Santosh Kumsr Singh, $/o sri M.D. Singh, rfo 5= M.G.
Marg Alkhaiad,

B SeKs ' 3ingh, S/0 N.B. Sinoch, rfo 13/3 Kereld Bag
Golony, g~-anaggd

0. Jmesh Fretég Singh, S$/o Sri K.P. Sinch, Retd.

Prircipel P.B. Inter College. Pratepgarh. »
- ’ 2 : 4 n
(P sunil Kumar Singh, $/0 s5ri J.B. Singh, r/olwvill,

Gujeria, rost UUrayadeeh, Distit. Fratapgazrh.

8, :=Anil Kunsr singhy s/o sri R.H. Singh, r/o §ill.
NE »;%sujarla, Post reyudesbe, Distt., rratajgarh.

: 099-5 “Loco Colony Allamabsd.

Late|

10, suril Kumar Barua, s/o sri/JJc. Barus, r/o 89 R.N.
Naper All:zhabad.

11. |Edied Kuwar Srivastavé, S/o0 sri R.B.L. Srivestava,
*/o 152 Balua Ghat, allchabed.

12. Mukesh Kumer Srivasteve, S/o Sri W.S. Srivastavs
R/o 123 Wat;yard Road, Allahaba-,

\

|

|

|

.¢. Applicants,

\
‘ veosus
=

x ynion of| ind a, thrcuch General Mandaoer, N, Rly
nai lwey Boad, Eaerodse House. New Delhi.

2y Chief P onnal Officer, N. Rly Bereday Hodse,
Nt DAhip
3% |

% Divisicnel Railway lancger, Nl Rly Allehabad.

4, ST » Divisional Commercial Supdt., N. Rly
A llahebad.

ee. nESponcents

| A
1%, erginal‘Ap;liCutiOL nc. 633/92

; 3
'L, Ramji, S/o Late Sri LalsRam,|r/o 61A/i Teliarganij,

Allahebad,
\ o Apfz li cant

Qe L




Versus
| jnion of 1ndis, ihreough Seneral Manser, N. Kly
Reroda House, MNew Delhi.
e — = : s The pivisicnal Rai lwzy Menagel, N. Bly. allahabéac.
3. Sr..Dpivisionel Commercial supdt. N. nly Allehabad.

» o Respondcnts

4€. Original Application no. 706/92

J.. le Dipek Kumar singh, 3/0 STl (Lete) B. sinan, r/o
1B/8A Bhanghembri Road, AllapurT, Al lahabad.

2. Akhter Naim giddique, g/o sri N.J. gidoique, r/o
174 New Mehdorl Celony, Alleahabed.

R b B N e R s

3 nvohd. Keleem, 5/0 sTi AmWLT Jddin, r/o Vill patulki,
p.0. Kanehti Distt. Allahabade

4, Dilip Rumal, s/o Sri A.P-. grivastave, R/o 9 Elgin
Road, Civil Lines, Allehabad.

Se Km., Shaeshi sriwasteve, p/o sri L.h. grivastave,
r/o 347, L1G Govindpur Colony, Allahevac.
6. suresh Pratep singh, s/o Sri nem Nesh singh, r/o

vill Chand vamaniye, Fa.O. Khuti F.S. Khera, Distt,

’ aAllehabad. |5

ve. Applicant

Versus

l. ynion of 1ncie thro.gh SecE®lory, pailwey Boerd,
Rafi Merqg, New Delhi.

2 General lianagerl, N. kly Rellway Bnawsn, (Barode
House) ‘‘ew Deni.

3 Chief Commercial Supd. N. Rly Reiiway Bhawel
(Baroge House) Allahacad.

4. Divisional Railway Mamagel, N. Bly, allahabac.

D Sr. pivisional Commerciel Supdt. N. Hly, DM

office, sllahabad.

oo a {espondents

4%, Criginal spplication no. 648/ 92

e Yol




i Ran Murtes, S/o Mewa Lel, r/¢ 71 4 Dale_Allapur,
Allahab%d.

oo - Abp licants

Vers us
® | | L | L ) :
: A% mcon of Indie through—Serergl 'ansger, N, Rly
Barode House, New Delhi.
24 Divisional Railway leneger, N. xly Allahacéd.
2 Senior Divisional Commercial Supdtl IN. Rly8aAl¥Shaba .,

+o . Respondents
l%?. Orilginal 4 pplication no., 731/92

¥, ReJ Kumar ‘ishra, s/o sri K.kl lishra, r/p
26/110, shiv Kuiti, Krigal Bhawan, Allahabed.

2 Frank ..icnard lienesse, S/o Sri i.R. Menesse,
$4/57, Cl¢ Mumfordgeni, 4llehabad,

oale AR licanil

# Versus
i Jrnilon of 1ndie, th rough Generel llanacer, N Rly
Rgil Bhawan, Barods iiouse, New Delhi. ,
48 Civisional Railway aneger, N, Kly DRM Office,
Ail néib*:d.
3. Senior Divisioral Commercial 3updt., DRM Office,
Newab Yusuf Road, Allechcbac.
& ‘ . +«+ Respondents

11

49. Criginal A pplicstion no. 736/92

i Frakash Chendre, Fandey, S/o M.D. Pandey,r/o¢
Vill & Post Dubawal, Distt. Allahabad.

se. Applicant

Versus
e Jnion of 1ndia, throu.h Secretery, Railway Board,
New De lhi.
e - Jenerdl janager, N. nly Reilwely Bhawan (Barogda
Hougs e) lLew lelhi,

N

e & 28




PR

chief Commercial Supdt. N, -RlyRailwey Boaxrd,
New Delri.

> Y

pivisionel Reilway hianeledt, no. Rly DRa Ofiice
Alldh@ L)cdo

sr, Divisionel Commercial Supdt. N. Ry, DRM
Allehabad.

... Respondenis

Criginal Applicetion no. 280/92

Gulab T.em, 3/c Ram LCaur, r/o vill. senepur, F.0U.
£.0. Senaepur, Distt, Jeunput, 7

.es Applicant.

Ve rsuJs

ynicn of Indie through Zenerel [lanager, N, aly
Baroda House. i‘ew Delhi,

pivisionel Railwey hianegel, o T ly, Alleahabad.

sr, Divisional Co mercial supdt. M. Rly, DRM
Uffice, allchavad.

... Iespondents

original applicetion no. 961/92

purgesh eni lishra, s/o Sri C.P. ishra, R/o
433=KL Kydganj, Allahabhad.

Fermeshwar Presad Trivedi, s/o Sri R.K. Trivedi
r/o 116-A Bahadurganij, Thakur Din K& Hetha,
Distt. A llahabad.

;ehdnra prasad Mishra, s/c sri K.p. Mishra, r/foc
577-A Nai Pasti, Neta Negarl, Distt. &llahabad.

.0 * AiT}F' li Cantb

Versus
Jnion of 1ndia through seneral Manager N. Rly
Baroda House, lew Delhi.

Chief Commercial Supdt.,N. Rly Reroda House, New

D; lhlo
pDivisional hallway llanager, N, Rly Allehabad.

gsenior Divisionsl Commercial Supdt. LRV Office,

N. Rl aha
nly Allshebad . '\ Re‘pondents

. e O °

Qe W

e S S e e i —
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"1

| n . . ‘ . . - - o
| 5@, oUriginel Application no, 26792

1. Dinesh Prasad Fandey, S/c sri R.N. Fandey, r/o
vill. Belwan, P.0O. Faharas, Distt. firzepul,

. | oo lApolic@int
Versus
le Union of India through Genegnal !Manager N, Rly
New De lhi,
2. Divisional Reilwey !i@nager, |[No. Aly aAllahabac.
3. Sr.~Divisional Comnercial Sypdt. N. Rly Allahabi

52 oﬁiginap Apvlication no. 12Q3/92

I ‘ IR UREel 8 L
| Krishna Lal s5/0 Sri G. Sehci|, r/o 12/14 MiG. Merg,
3.G.I1.C. Conp cund, Allchabad.
|

2% iehendre singh $/@ sri J. silngh, r/fo 2/85, Rame Nand
iWbgar, Matiyara Réad, Allapyr, Allahabad,

3. Hori shenker singh, S/o Sri jiem Autar singh, r/o
2/45, Rame Nand i.ager, iatiyare Road, allahcbad,

4. Tej ;ah«lpdur Ram, §/0 Sri Dal Singecr Ram, R/o '
87=~/2-C, Baghambsri Rcad, Allepur, Allshabad.

o Nogendr%lveth,s/o Sri Dudh Nath, r/o 535, Colonel Gund

Hl laha b‘od.
| § | «eo Ap.licafis,
Versus
i Union of India through Genemal ansjer, Ne Rly

Union
Beroda House, Mew Delhi.
|

\
2. Divisinal Reilway #sanacer, Northern Railwey,
Allchabad,
| 2 S, Div#sicnal Commercial Supdt., N. Rly &llzhabad,

“ s :.:’S\,‘T‘.i)‘eﬂts

\
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54, original Application no. 1207/92

1. Sqrash chandre Supld, B/c ST Keja Hed Gupla,
rjo 27/3, hew Rewa Buil Lding, Leader ROcC,
~llangbsd.

el pertho saerthi Dobdal, s/0 sri HeKe pobdar, 294, AKLET
pur, Allenebac.
7*M_LJJL_SEL;lic\c £5, 5
VeTrsus

Jis Jnion cof india thr ugh serieral Mana el e RV,

E.bI Odé .[—“LO‘JSQ, .1'\1. mlhio
,‘ 2o pivisional Rei lwey lanazel, Ky k¥ Allahsbad.
3. ST. pivisioneal Gommercial supdt. N. Rly Allzhabad. o

oo {espondenis.

°h. origiangl A pplicetion no. 1345/92

l, Krishanakant grivasteva, s/o sri (hate);ﬁunni Lal
3rivastave, r/o Kama henc NaDaT, Bhardwa]) Ppuram
sllehabad.
Z. smt, Jsha .éni srivasléua,_u/o sri D.C. Srivastava

r/o 520KL Kydganj, Allahadbad.

srivastava, 5/0 5il Kripa Shankel, r/o

' W na<esh
72« C/2, i.atiara Road, Bharadwsj PUureém, allehabad.

4, Ghen Shyam 5ingh, gfo Sri 2.,R. singh, R/ o vill Narayaﬂ
npur, post shivgarh, Distt. Allahabad. ‘

B Brijesh Kumal Pendd@y, s/o sri SeX. Fandey,
r/o 406, Kanche Rel Genge prasad, walviye hagel,

y Ailahavad.
con App licants
Versus
L Jrnion cof india throigh seneral hanagel, N. Rly

naroda House, New De Lhi.

24 rivisionel Rai lway ianejel N. Rly, Allchabad.
Ce sr, Divicionel Ccommercial suwdt. N. Rly, Al lanabad.

\\ .'nn Respondents
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57, Qrigins
-Lo S'ANO 1 ]
781/0,
Y
T, Dheeren
| A/o 46=
|
|
: e Jnion o
‘ siaroda
‘ e, Divisio
3e Sre | Div
Allsheb

» ulr Road,

/] %

1 Af-‘P ll Cati on

umar Srivastava,

/!

He japLu. »

s/o §¢1 R.F

no. 1344/92

Srivas teva,
Allcylc..ara

Appilicant

Versus

\ £ s - &

f lndia througn Genergl jlanaver, Ns Rly
Hoise, Mew Delhi,

na: Railway jlanager, }i. Kly, 4 llchabag,

Commercial supldt., .. 1y Allshabad.

Kesponderts

1 Acplicaton ng, 1230/92

| LU oy

F wdéin, S/ Sri S.H. iméugdin, HBfo
Ghenshyem vager, Reilwey Gelony, Alllahabad.
| 1

dre Nath Saxena, s/c lsSr na hath sSuxena

21=4/T7 Remen Xe Purey

| Vers us

i incia thrngh Genenel Mena«
;Hausv, New Deihi,

‘3:, ri. “ly

i y
nel Railvay
\

isionel Commercial SJperintsnd
ad.

ienager, N. iily Allenabad.

ert, IN.

3 . . 3 S RE gl
Ja.. drlglndp A Fulicetion no. ¢zdu/,_
1. Prem Shanker, 5/o0 Sri G. sngnker, r/o 36/81 Kals
Danda, Himietgeng, Allahadad,
2 89 q ) N = AR OT% alh 92| < /o ~ e P=Tax 12 -~ 1 ~ x
it Kemes hw:r Nath Shobmcs ls/C Sl Rd J3Ll=- 1rcé La INégdr
Lucknow.,
1 J olicait,

Ugnion o
. erods

Divisio

\ Vers us

f 4ndia throgh Gencral .anager, B. wrly,
Hoiise., Allahatad. '

ral nallmcy Menager, L Rly, allahabad.
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Sr, Divisional Commercial Supdt. N. iily Allahabad.

... Respondents

original Application nc. 647/92

Varun Kumar Shukla, S/o Sri s.FP. Shukla, —=zfe——
79 A inhazpur, Beni Ka Hats, All:habed.

Versus

jnion of jndia through Genersl lianager, N. RLy
Barcde House, MNew Delhi,

Divisional Railway Manager, N. Rly, Allehabac.

:r, Divisional Commercial Supdt. N. hly
Al leahabad,

.+« Hespondents

‘L
Original Apglicetiorn no, 494/9Q

suresh Kumér S/o sri Tulsi Ram r/o 25, Luker Genj,
Allanebad.

s e Abplicant

Versus

~

Jni n of inida through General Madbager, N. Rly
Bearoda House, New D-lhi,

The pivisional Reilway Manager, N. Rly, Allehabed.

The Senior Divisonal Ccamercial Supdt. N. Rly
Allahebad,

Sr. Divisional personnel Officer, N. Rly, Allahabad,
Sr. Divisicnal Accounts ufficer, N. Rly Allehabad,.

.o . riesvondents

Original Applicction no., 495/92

Ranjni Kant katel, 5/ sri Chandra shexbar, R/o
2, Rama liand Negar, Allspur, Allehabacd.

5

Qe Fr B

DY AppliCér‘.t.
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le~ Jnion of 1ndie throgh the General Manoger, Ne .RLY ‘
farods House, iew Delhi,

2. Divicidrel Railwey Menager, [N. Rly Allehabac.
S Seniro Divisionel Commercisl Supdt. N. kly Allahapadd

4, sr. Divisionzl personnel Officer,; e Rly Allahab&d.

Sa ¢r,| Civisienal nccounts Offfcer, . Rly Al lanelad.
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|

|

!
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L Frabha gShenker Yadav, 5/0 Sfi R.F. Yadavy r
1C Thron hill Roed, Ailshabed.
. /‘.D}liCéL't
Versus
i nicn of Indis through General .ieuager, M. Rly
Paroda House, Msw Delhi.

| 2 ~ivisionial Railway iranejer, N. Bly Allshgcade.
J 34 sr. Divisional Commeercizl [Supdti., N. R1¥ Alle ed-
1 4, sy. pivisionsl perosnnel Cfficer, . Rly Allgheba
{
i

5. Sro DiViSiOT.al .C dllh Off] Cer, N. ;.Dlly r\ﬁlc- r’

.+ RESpoOrdents

63. (Oricinal Applicaetion no. 5%7/92

le Anil Kuier srivasteva, s/olsri V.K. Sriv@stave, .
f r/o Rly Quarter,Sutederganli, ~llciabbd, i
gsh ChungXe penc
4 Qs roop pPur, A
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M
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| 3. Rakesh pratsp Singh, S/o Ski R.F. Sinch, k/o
: vill & P.0C. Kotwa Tehsil phulpur, Distit B Alkzhabec

R sl (I8 e
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2
-

w
.
Q
W
)
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Union ¢f India through Secretory, Hailway Board

Rail Bhewan, hew Delhi
g serercl jiansger, N. Rly Beroda House, New Delhi.
3 chief Comme:rcial Supdi. N..Rly Barods House,
ew Delﬂ..
- 4 Divisicnal Railwey jianccer, N. Rly, Dhv office,
Allahsbad,
B senior Diviionel Commeréial Supdt. N. nly Allahabad.
+s. Respondents
\ St
)
64. Original applicatian no. 632/92
’ A / A
1. . Malieya Kant, s/: ¢ri §.K. srivesievae, r/o 328
dachambari Housiny Scheme, Bharadwajpuram, ~Allahepur,
Allahabad.
vu s T APElicant
Versus
] e L . Pt
1. union of India, throigh Zenersl aneger, N. Rly
New Delhi,
2. Civisional Reilwey lianager, N. Kly, <llehebad.

oo

o vla
> $

66.

g
vricinal

r/o

ql .Svg~d,

- - -
1-L$_A A’}{ ‘4.’

cr Divisional

Applicetion no.

°%u~n11 Kumax JlchS

Commercial Supdt. N.

+s+« Responcents

476/22

5Va, /C 5ri Lakshman Frasad
“ajambkeri Br ih liireman Yojns,

15

‘llaﬁ“

Trilr.s
aklbaQe.

oo App Licant .

Versus

nion of
ro House,

allVCas

4. Srs Divisional persinnel Officer, N

Divdgsional

Indie throush Senereal
Iew

Divisicnel Reilvay

anager, M. Railway

Dethis

L' w3

aliagely MNefmiye

Sr, Divisionael Ccommercial Suudi., K. Kly Allahabad.
. ‘.’r\li if l n‘ﬂuddo

Allahabad.

N. Rly
sy

Accounts Officer,
\ g o e 0

Qe
) WY e

ondents
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Aldn K‘\j;':'f]_: S/U 511 ayal Ciios‘?\’.}, L/ v L"?D LC't(—J Ji kd
Ceugh, Airlzliabad,
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el Reilvey lienagzer, i
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ic ional F erosnnel Ufficer,

leional Accounts. Cfficer, IN.

r .
Viers us

India through Genergl iwanager, b JiRlY
ouse. New Be Lhi,

1 R iy 3
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Rly allshabad. ‘

e Rly Biidhe
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O
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: - i ) 41'01;0 :a'.l__.‘h, l/C‘
Sekaldhl, F«S. Sdkaldih, Distt. Varanasi.

: Versus
Jndon of indis throunh Genergl jianeger, Ii. Bly
Redlwey Bocrd, Baroda House. jew Delhi.
ommerciel Supdt. N. iilly Bercds Housel. New Delhi

crigl Rellway lernager, N. kly Allshal

Saille | Wi vis

Sanjey Nerein Prasad, S$/0 Sri|R.Le
22 Leth nos 1

ettt | e e M : £ ¥
rJrAq.. LJCAOICJ.E.’L Supdlc % @ _".i'] .-\-lel, :

Application nes 220/B3

rasad, /o
ew hehal, lughlalsarai.

Q@ Sri RES. Prasacd, r/fo
Distt. Varanasi.

| oo cAPplicent
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\fersus

Unior of Indie, through Generel lianager, N. Rly
Railwgy Board, Daroda House. New [elhi.

chief commercial Supdt., N. Rly Berode House,
New Delhi.
Divisioral Reilwey Manager, N. Rly, Allshatad.

sr. Divisional Commercisl, Supdt. Northern Railway,
Allehabad.

.es liespondents

Criginal Applicatior no. 219/92

Ram Singh Yadav, S/o Sri R.A. Yadev, r/o Vill.
pursbharghai, P.0. Suhansa, Tehsil Fatti, Distt.
Pratepgarh.

ma shanker Yadav, S/o sri R.L. Yadav, r/o vill.
Behdaul Xhurd, P.O. Gsura, Tehsil patti, Distt.
Pratapgerh.

m prakash, S/o sri R. Dular, r/o vill. Behdaul
Khurd, P.O. Gaura, Tehsil Fatti. Pratapgarh.

Vesudev, S/o0 K.N. Yadav, r/o Vill. Xudia-ka-pura
Tehsil Mechchalisghar, Distt. Jaunpur.

«es Applicants

Versus
Union of Indie through Generel lManager, Northern
Railway Railwsy Dcard, Baroda ilouss.
Chief Commercial Supdt. N. Rly, Baroda House. New
Delhi.

Divisional Railway Mena . er
fedad

Sr. Divisional Gomme

Origianl Application no. 197£93

chet Singh, S/o Sri Raj Dshadur singh, r/fo Vvill.
Inargaon, Fost 3emrahs, Distt. Veranssi.

shiv Kumar iishra, *S/o sri R.P. Mishra
vill Tatihara, Post Deonghti, Disit.

vinod Kumer 5in
vill Raon, Fo
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Rakesh
1ol vil

shyam Krishen Dwivedi, s/c
vill. Topo,

Livisio

ar pivisional
820 0F DAV ishyes

U- vl

Criginal Applicstion no. 1061

nrem Shanker, S/o sri
Tcla, Allshabad.

najendra Ssiaswat, g/o sri P

Om 'r al
I'/") Lol T3

ariwen| Tola, Allahabac.
4

cash grivastava, 3/¢
EWs (54) Baghambari C

sbhilegh Kumar St ¢
thcnshyem Wagar Rpilway

[l 36 [/

~

FroE R 5
eidatad,

Shangral Tripathd; s/9
1. shisakpura, Post 3

Fi Ve
Lekshagren, Disft. Alls!

Dwivedi,

. Trigthiy
Distt. allaha.ad

I/O

- ~
Qe il e

Applicant.

L
Versus
Jnipn of India LhrOJgh Jncrql ,anc *;, N SR G
Railway Thawar, Barodg iiousg. € RNl
G.ief Commercicl Supdt. Caerdda nouse, Lew Delhi.

rial

ailway Menager, |N. Rly &

Adhiker, s/o sri N.N
blony Allashabag.

SeHel

:\Jncu., Jri\' Stc\’u,
ava, r/fo 16/11 liew S

st “Va,
Karba

ng@ercia],

&/ 0 :52i

o Bri Pudi.
olpny 3/3

.L‘l Lai-taoad .
. !l*- . Rl};’ |

«es Respondents

/93

|, pandey, 1/0 45 Gariwen

(Lzle) ReF.
bhhbatiabagh, Allahsiad.

| adhdksri. /9 695-5

5/0 sri (“ate)

i ‘.'..P..
la’ —‘Llu. ang,.O-

.54 Sarasvat B /8

Srivastieva,
llapur Allchabadg

/3 ani T.8. B iMasteVa

;O i“vJ/J ! I colony hilshabad.
| ' / "y . Ay £ \ g2 ~ 2 o - -
Ashuilosh Kumar Srivasiava, B/0 3. Sebs JIVESLEVE,
£ cee sl o, SN = L Balls EARE 3
/0 90,11 Sarve uaYc IRl o bal LsieUes
2gnoj Kumal S.ivasicva, 3/9 311 3.C.
r/o G5/11 Szivacaya hajer, |Allshebad.
hNeeral Kumar Verme, 35/0 3:1 K.Se. Veim

unimn pf Indialthro.gh

J
12P9=A jietiyara Rosaa,

VVersus

€ng

Al 2ha
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3.

4,

JL At oy

nailway Bosrd, Bsrode ouse, A3 New D 1hi.

chief personnel Of{icer, horthern nailwey, Barcds

House, lew De lhie

—

pivisional Railway Marager, N i1y, Allshiabec.

senior pivisional Commercial Supdl. N aly,
Allahabad.

... Respondenits

original Application no. 151/93

shec Kumer Yacav, s/o sii P.l..Yadav, r/o 164=A
Alopibagh. allct.abad.

hailendra Sahal Verme, 5/0 Sri B.F. Verma, r/o
Cif41-4/9E Tilsk hagar, Allahebad.

win

K Rajeshwari, p/o sri Ram Dass, r/o 2/92=4
itamanand-1.agar, Allghabkead.

sunil Kumer Srivastava, c/o sTi AN. Srive
r/o 127 Metira Road, A.lahabad.

w
(J.
|}
-
(¢}

-

nejesh Kumer, g/o 5ri Se.FP.lL. srivastava, r/o
B Calels. BTivVCsilava, 5ucamadih, pDhanbede.

awedesh Kumar Singh, s/o sri J.sinsh, r/o sursghiya,

rost ~ansdih, Disit. gellia.

Anjaeni Kumer grivasiaeva, s/o sri
r/o 28-A Krishan Néegal, Allahebad.

v.N. Srivastava,

xarunesh Kumar, 3/o Sri T. i.gth, r/o 545-5 Chanshyam

Nagar, Allahabad.

shyam Frakash srivasteva, s/c sri P. La} rfo
Tws 54 Beghambarl colony, Allahabsd.

Lalit Kum

Umar, o Sri prem Kumar, r/o 16/11 lew
sohbatiabagh, All

ahabad.

o0 -\Q:)p llC._:‘t

Versus

Jrnion of india through General .ieneger, Mg~ HiY
Baroda House, .ew Delhi.

chisf personnel Of ficer, N. Rly, Baroda House,
New Delhi.

Livisional Reilway imanager, n. nly, -Allghabed.

senior Divisionel commer@iel Supdt. N. kly aAllahabad

\\ ses REspondentis

Ve




| T3 . (riginel Applicatien No, 150 of 1993

14 Shri Phirendra Kumar Mishra, s/e
Shri H.M. Mishra, r/e 23/47/107 B
Indgapuri Celeny, Allahpur,

’ j Allahabad,

ces s Applicant

Versus

l. Unien ef India threugh Genral
Manager, N, Railway Head Querters

Uffice Bareda Heouse, New Delhi,

«es+ Respendents ‘

O R D E R(RESERVED)

JUSTICE B.C. SAKSENA, V.C

This bunch ef 73&gfses in all invelve almost |

identical questions of fact and law and reliefs alse. O0.A

83 eof 1992 is being treated as the leading 0.A., The number

of days ef werking varies in each of the 0O.,A and breadly
the peried ef werking ef the applicants as Velunteer I‘et

cellectors ranges between 5 te 18 days and that tea on the

@llegatiens made by the applicants in the menth of January
| 1982, §

2. " The applicants alleged/that they had werked fer
the peried. indicated by them in the varieus O«.As.in the menth

of January 1982 @ f5,15/= per day. The agplicants allege

that on the basis of Railway Board's letter dated 6.2,90

—-—

they made representatien regarding their re-engagement as

Volunteer Ticket Collecters since they had werked prier te

17.11.86,

3o Relia@ce fer the claim is based on the decisions
ef this Eribuna# as also the P.B, in a few 0O.As preferred

| \

e+ P39
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by pzrsohs similarly circumstenced. The epplicants,
therefoie, have sought a relief for a2 direction to the
yespondents to re-engage the applicanis as Volunteer
Ticket Collzctors or Mokbile Booking Clerks &s per Extanti

———— Rules. They heve also in some petitions‘prayed that &
direction be issued to the respondents to teke the peti-
ticnars on duty aend pay back wages from 10,12,90 till
the dete when they first presented thems@lves for engage-
ment,

. 4, The respondents heve resisted the petition end have
filed a couner affidavit as also & supplemantary countier
affidavit,

54 The applicents have filed & rejoinder effidavit.
The appiicants have admittedly nct re-engaged afier taelr
Ashort stint ranging between 5 to 18 days in the month of
Jenuary 1982, The Reilway Board's circulers deted 6.2.,90
is annexed as awnexure AL to the leading O.A and heave
21so been annexed in xkx some of the U.ds. A p-rusal of

' the said letter shows that in the light of the judgment
dated 26.8.,87 of the Ceniral Administrative Tribunal,
Principal Bench, New Delhi in O.A. No. 1174 of 1984(Neera
Mehta and Ors Vs. Union of Indie end Ors ) and cdismissal
of the SLP No, 14613/87 by the Hon'ble Supreme Court
on 7.9.89, The Railway Boerd has decided that the ‘'cut
off' cate for being considered for absorption in
regulaer employment egainst reguler vacancies earlier
provided to be 14.8.81 will be substituted by 17.1..80
Paragraph 3 of the circular letter is the ancher sheat

for the claim in the present U.A which reads as under =

\

oo op4l
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"* In regard te candidates engaged as Mobile

Boeking Clerks discharged censequent en
dipkontinuance of the scheme by zenal
Bosrd's .
Railways, as a result ef/ letter. dated
lways, ﬁﬁggv

17.11.86 er any earlier instructien te the

same effect may be re-engaged as Mebile
Boeking Clerks as and when they appreach

the Railway Administratien in regular

emp leyment may be censidered after they ‘
cemplete 3 years ef service as Mobile

Becking Clerks in the Same manner as in

the case of other Mebile Booking Clerks

covered under para 1., "

5. In paragraph 1 attentien was invited te Railway
Board's letter dated 21.4.82 and the ‘cut off date!

previded therein was 14,8,8],

s, We have heard the learned ceunsel fer the pa’es.
Re Shri B.B., Paul, ceunsel dppearing fer the respe-

ndents raised a preliminary ebjectien that the O.As are
barred;by time, laches and acqu@&tnnce.

qe. | The learned ceunsel urged that the applicants
have net been engaged after January 1982. He further
submitted that the Railway Beard's letter dated 6.2.1990

dees net govern the applicants whe alleged te have werked
fer a peried between 5 te 18 days| as Volunteer Ticket
Collecters, He further submitted| that the applicants were

net discharged censequent te discentinuance ef the scheme

by the zoenal Railways as a result of the Board's letter

dated #7.ll.8F. Their discontinuance had taken ‘place feur
\
QZ‘L\'L *e op4l
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Years earlier and net eon the basis of the Railway Board's
said letter,

1. The respendents have alse disputed the cerrectness

ef the averment made by the applicants abeut their having

worked fer the duratien indicated by them in each ef the
O/As. The applicants in suppert ef their assertien of

having werked in the year 1982 foy s number ef days indicated
by them during the 'Kumbh mela' have been aneexed, cepy ef,
obrtificate stated te have been issusd by ene Ram Das whe

has given out his designatien as/?izget Coellecter AKM, N. Rly
Allahabad. Cepy ef such @ certificate has been annexed as
Annexures A=3 and A=4 te the leading 0.A, Shri B.B. Paul
submitted that Shri Ram Das was net Competent te issue this
certificate and the saig Certificate cannet be treated as
preof ef the working peried of the applicants indicated in

the certificates, We, however, feel that it would not be :
necessary te epter inte this controversy for the purpeses ,
of deciding the O.As. e, preceed te decide the 0.A in the
light ef the claim based en the Provisiens of the Railway

Beard's circular letter dated 6,2,90, We, hewever, make it

clear that we m3y net be understeod te have accepted the |
claim ofﬁthe applicants with regard te the days ef their
werking. we may take up the plea of the 0.as being barred

by limita}ion. Admittedly, nene of the dpplicants initiated :
ann@&ﬁ%&%ﬁ%ﬁproceedings in any ceurt te challence their é
discontig%énce made in Jenuary 1982, The €Central Admini-
stretive Tribunall wes censtituted in November 1985, These

Osas have been preferred in the year 1992,

12, As noted hereinabeve, the basis fer the claim

apert frem the provisiens of the Railway Board's letter

|
|
|
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n of India eng@ Ors, C.A
Jnion of Indis and
648/9l Maden Mohan Pandey Vs. Union of indls
doubt, in these caseE orders for re-engagerent
ants therein had been passed., VN the mseterial
supplementary affiqavit we find subsequentily
her cases cecided by this Bench of the
ifferent view was taken when it was pOiHbJ§
Railway Boerd's circuler applied %o Mobile
s and the decision in Neera Mhta's case was

Mobile Bocking Clerks. This distinction was

r

|
allowing a few review petitions in some O .As

No. 131/92 Lalji Shukla snd Ors, the only

directfion given was that the respondents mey consider and

analysé the
if any sche
cular icrite
basis. A,a
preferred an
Hon, %gp;ene
folloding @

me can be framed Ly ﬁhem laying down a p

ria for re-engaging them on casual or da‘

De lay condonec.

cases of Mobile Booking Clerks and find out

arti-

inst this decision, the Railway Aathorities

SLP before the Hon, Supreme court ancd the

court by an order dated T.4.94 passed the

rder s-

The order only gives & dire-

ction to the petitioner| to find out any scheme

can
can
not
ils
ob
that

ca
is

se
di

P T

-
1

pessible- to frame 4 scheme,
finding accordingly.

ligation

e framed. The Unibn of India

examin2 the matterx and if 1t is

record
There is no

~

cast by the |impucned order
the scheme should!be framed in eny

ve observzstions the SLP

\

subject to the 2P0
sposed of",
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eb@wm‘bs@ﬁm@@n@%ﬁ@séﬁémm@&%@@ﬁ@tﬁ%@ﬁ@%@@@@@a@é@@@@
Subsequently, the Railway Administratien consideredx the
pessibility ef framing & scheme in the light ef the aire=-
ctiens given in Lslji Shukla's case by the Bench ef this
Tribunal which was dlse repeated in seme other 0.As which
came fer decisien susequent te the decision in lalji

Shukla's case,

12, The Railway Administratien in the supplementary
‘ Counter affidavit have indicated that they have taken a

decisien that ne scheme canbe framed fer Velunteer Ticket

Cellecters feor abserptien and regularlsat;on in grew'C!

categery pests since this weuld militet @gainst the statutery
previsiens laid down fer Recruitment ef Ticket Collecters etc

as centained in para 127 ef Section B of Chapter I of the

Indian Railway Establishment Manual 1989 Editien, They have

further taken the view that ne such pests er vacancies exists
"’ en the Railways fer Velunteer Ticket Collecters/Mobile Booklng

Clerks fer their Te-engagement en casual er daily basis,

15, It was also held thet re-enxgagement will burden

the public exchequer and will alse enlarge backdeer entry

and will effect reservatien pelicy &s contained in Article
16(4) of the €enstitution ef India, It wes alse held that
framing ef such a scheme feor those Volunteers whe have Clearly
werked fer a peried ef merely for 5 te g days will be against

public interest as the pests filled up by them are generally
by direct recruitment threugh the Railway Recruitment Board

epen for general cempetitien and the eligible persens at large ;

would be deprived ef their legitimate rights.

Qe
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47.11.86 snd t

Admi

indicated that

rejuired in or

16, Shri

te certain dec

! , |
ﬂ@mi@ On

Principal Benc

ment had been

review pegitie
Mehta's case w
is ne parity b

Ticket Collect

categery.

16,

froem time to t

Quit

have been wash

and a directie

lelji Shukla's

subse quent dec

place in the vﬁew expr

o

to show that
the basis of w
be ing extended
1.

the applicants

e
ne

similerly situ

It is pow fair

ttedly, this scheme hes been given up after
he Railway Administratien has fer cogent reasens

it was net feasible te draw up @ scheme as

ders passed kn varieus O.a.s

B.B. Paul has also invited @ , our attention

isions in review petitiens which were allowede«

the basis eof an cnolegy of the decisio the

h in 'Neera Mehta's case direction foﬁ -engag

assed in the Owms, While Geoddd@ng allewing the
YL

Bs it was neted that the decisien in Neera

as confined teo Mobile Booking Clerks and there

etween Mobile Boeking Clerks and Velunteer

'S .

i

ﬁme and the view taken in the earlier decisiens

The present applicents fall in the later

P

& large number eof decisions have been rendere

%d dewn er even net accepted in latér decisiens
n te drew up a scheme was enly provided as in

case (Supra ), which was followed in many other

isions, The turns ond twists which have taken

essed on the \questicn have been referred

he decisions of this |Bench of the Tribunal on

e

. : a
hich the appllcants/diaiming similar benefit

10 them do not hold [the field.

may now take up €Or conside
eanefit of |the

that the/Oecisiuns in some O.As in favour of

ration the plea of

2ted persons may be tsh

ektended to ths zpplican

¢

y well settled that fthe judcment of the Tribune

\Qyﬁp- pAS

o

!

J TSR

AN S g e S



{bf that metter of any court does not'give rise 12 a
cause of action. It is the orders of the authority
concerned or their inaction which giwve rise‘to:the
grievance énd the cause of aétion based upon this has tc
be considered for purposes of determining whether the
petition is barred by time under the provisicns of Sec,

21 of the Administrative Tribunels Act.

13, As was noted by the Madrss Bench of the Central
Administrative Tribunal in z decision reported in (1$%94)
28 AIC pge 20 '"Tamil Nadu Divisional Accountants Associa-
tion and Urs. Vs. Union of India and Urs, this position of
law hes been clearly affirmed in the judgment of the
Supre&e court in"BhOOp Singh Vs. Union of India and Crs.
(1592 ) 21ATC page 675. Before the Madras Bench the
question of delay was reised and it held that since the
delay has notl been satisfactorily explained the O,A was
re jected on the ground of limitation alone, In that

case an order adverse to the gpplicants was passed cn
14,10.8C., A decision on a similar order was rendered

by the Chandigarh Bench of the Tribunal on 1.5.91., There
after the applicants Asscciction moved in th mstizr and

mede & representetion, 5 years delay was held as fatal.

1¢. A Full Bench of the ZErnakulem Bench of the

Iribunsl in & decision reportzd in (1994 ) 28 AIC 177 has

(=]

(e}

b

taken the view thet decisions in similar csses cannot

S

'g;ve & fresh cause of action end the period must be counted

from the dete the clsim relates,

\
NS

e s s p40




'l The Hon

0f Indiz snd Urs(Supre) haed inter

g 146z

'vle Supreme Court ln 'Bhcop Singh Vs, Union

lia, held thet"inordinete
is

and unexplained delay and laches #y itself/a good ground

to refuse relief to the petitioneﬁ—ifféspccﬁive of the

merit of his claim, It was alsc dhserved that Art, 14 or

the principle

Ther2fore, eny relief claimed cn

be founded on

0]
+o

‘ Ve may

of ncn-discriminatijn is equitable principle.

het basis must itself

. [ . ¥
equity end not be alien to that concepty.
\

also refer tc a relévant observation m".’a

recent decision of Hon, Supreme Cgurt in 'Retan Chan

Semant and Ors. Vs. Union of Indig and urs reported in

1994 $.C.C(L&S) page 182, The petitioners before the Supre-

me Court in that case were casual |labourers of south eastern

Reilway. They were zlleced to heve been eppointed between

1684-6S and err-sented between l§75-78. They, throucgh

their petitios

sought ¢ direction to be issued to the opp.

parties to include their names in [Live Casual Labcurers

Reyister after due screening and to give them re—empl &P .nt

according to

heir seniocrity., The| basis for the claim

amongst others and was a few judgments rendered by the Apex

court in 1985 andl87 directing the| Railway Authecrities to

prepere & scheme and-to absorb the\casual labourers in

éccorcence with their senicrity, The petitioners appe ared

to have made a representation in 15%C to the Authoiities in

which it was

ctf the Supre

lleged that they are|not following the orders

court, High court of Calcutts and Cslcutta

Bench of the C,A.T. In the facts of the said case the Hon,

Supreme Court,

todk the view that $ince no explanztion has

been civen as to why the petitioneis did not approech till

1920 held that

WO questions arise;
\
|
Y




LA
L1
D
~
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.

are

(1) whether the petitioners/entitled as g
matier of right to reamployment,
(1i) whether they heve lodt iheir right,
7if any aue to deléyq
22. While dealing with the said question the
following observetion was made i=
" DPelsy itself deprives a person of hie
remedy aveilable in law, In absé@nce of
any fresh cause of action or any legislation
@ person who has lost his remedy by lapse
of time logses his righi as welln,
23. A Full Bench ot the Tribunal(PE, while
oeciding U.As 767 and 842 of 1585 made the following
relevant observation:-
" It is nol openes tc court of record to
pess an order in respact of persons who
ére not even present before it by any

rplication or petition, In this view

[83)

Cf the matter the view teken in *he
cesé of one or more employee by a judicial
forum cannol be if;so fectc made appli-
Caeble to el) cther employsss in the same
cadre, rank or situaticn by another
judicisl forum."
This cbservation also Supplrts the view taken here inabove
thet the judgment in a case dges.not give a cause of
- wWhno
écticn to another employee,/claims to be similarly

circumstanced as the applicant in otter case earlier

decided, ' \

Wi

i
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24, enai B

.. A& ..
.o T .-

5. Paul, leorned coupsel app2aring fox

the iaspondcnts have invited owr attention to ¢ decision

rendered by the kiincipel Eench iql'ﬁshish Chakrakborty Vs,

Union of Indig and urs .eported i
» ¥

the sagid case
case in hend,
as Mobile Bouc

been engacsd

that he has w

1994(i, ATJ 382, In

the fests are almos identical as in the

The applicant alleged that he was engaced
kino Clerk from l.6.l5 £0 15.7.65 and hed not
ihereefter. He madefa representation statine

orkeé for 32 days in 1985 and in view oﬁ’she
| )

circgler cf Yhe Railwey Board datdd 21.5.02 he be 2lso -

considered for sbscrption es Mobile Booking Clerk. The

cpplicant's representation was re jected and he was informed

that he cannot bz ebsorbed in :er#s of the letter deted

12.8.92. In
on thefbas;s
of the%cases
thete Es no |

C ase ahd ithe

earlier, It

th2 seid czse the qpilicant hased his clail

!
of a2 gecisicn of the| P.B. in & similer bunch
. The Division Bench| tock the view theat
perity or similarity #etween the applicants
gpplicanis in the anch of cases decided
was held that sinccitho services of the

s not discontinued es a result of Rellway

Rcerd's letier doted 17.11.86. tﬁe ap; licent's cas& was

t%s’not cove
dated 6.,2,9C
upon discont
as e result

obtains here

25 In the said cass, 2ef
Supreme court in 'Bhoop Singh VsL Uniocn of Indie and Ors
|

(Suprae), the

red by para 3 of ;he)Railway Board's letter
. Since he was not ¢ischerged conse quent
inuance of the schema by the zonal Railway

of letter dated i7..1.86. The same situation

!
in also and wehave a}ready held acecordingly.

(1)

-

rrirc tc the decision of the

question of deley wFs also

R

|
|




s 49, .

considgred and it was held that the petition was barred

by limitation\ fhe cause of action having sccrued @ in

July 1985. The said O.A was file¢ sometime in the yeer
1593, el

24,

invited our attention to ancther decision rendered by the

The learned counsel for the respondents aslso

same Division Bench of the Principal Bench in 'Anil Baby

Sharma ¥s. Union of Indis and Ors reported in 1994(1) ATJ

p 9-84 °

2%. The petitions before us are clegrly barred
by limitation as providéd in Sec. 21 of the Administrative
Tribunals Act., The provisions of the Railway Board's

letter dated 6.2.90 is not atiracted and spplicable tc the

applicants,
29. Admittedly, the scheme hasy been given up

since after 17.11.86 and is no longer in force. This fact

cannot be lost sight of.
’ the

be granted/relie{_sprayed for by them. The applicants also

raised a plea that one Shri R

The agplicants therafore, cannot

«N. Shorey and 12 Others Volu=-
nteer Ticket Collectors have been included in the ap

Brovéd
list O-f 19820

It is, therefore, pleaded that the responde-
nts have been given ré-engagement to some Voluntcers as

Voluntieer Ticket Collectors on Pick and Choose basis,

2q. : In the counter affidavit

» 1t has been indicatu.;
th

al the 12 persons named in para 4,1C of the leading 0.A

had been Ie~engaged as lobile Booking Clerks and not as

Volunteer Ticket Collectors, The allegation, therefore,

hes. been denied. Be that as it may, the aspplicants would

be entitlad to the relief claimed by then only if it is
based on any statutory provision, The act 0f the respo-

ngents in re-engaging a few which has bean satisfactorily

. \Qw\o/. P50

P
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explained will not give rise to discriminstory treatment,
The applicants in 2ffect ere seekling re-engsgement on the
strength of having worked for a period panging betwzen

£ to 18 cays,which elsc is doubtflul ,and has been disputad

by the respongents.

7
30. in view of ihe disgussion hepe inabove,WBn

a totality of -the circumstences ve are not pursuaded tc’_

crant the relicrfs claimed for by |the applicants. The U.As

lack merit and axew accordingly dismissed. NO order as tg
(e

costs,

31. . The copy of the judgment shall be placed

on each of the U.As which have bgen decided by this common

jaa gment . 0 Rl 0 } -~
(" "
( K. MJTHUKﬁMAR ) ( B.C. SAKSENA |
MEMBER(A) VICE CHAIRMAN &4

CATED: DECEMBER, (T4, 1994
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